FORM A
PUBLIC ANNOUNCEMENT
{(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
Jor Corporate Persons) Regulations, 2016) ‘

FOR THE ATTENTION OF THE CREDITORS OF M/S PEBBLE GLOSSY METALS PRIVATE LIMITED

RELEVANT PARTICULARS
I. | Name of corporate debtor Pebble Glossy Metals Private Limited
2. | Date of incorporation of corporate debtor 05/02/2015
3. | Authority under which corporate debtor is | Registrar of Companies, Delhi
incorporated / registered Ministry of Corporate Affairs
4. | Corporate Identity No. / Limited Liability | US1101DL2015PTC276366
Identification No. of corporate debtor
5. | Address of the registered office and principal | Registered Office: H. No. B-923, Ground Floor, B-
office (if any) of corporate debtor Block, Gharoli Dairy Farm, Mayur Vihar Phase-3,
East Delhi-110096, Delhi
6. | Insolvency commencement date in respect of | 30" November, 2021(Mr. Sudhanshu Gupta was
corporate debtor appointed as IRP in place of Mr. Ashish Singh vide
Order dated 13" December, 2021, certified copy of
which was received on 17" December, 2021)
7. | Estimated date of closure of insolvency | 15" June, 2022
resolution process
8. | Name and registration number of the | Name: Sudhanshu Gupta
insolvency professional acting as interim | Registration Number:
resolution professional IBBI/IPA-002/TP-N00216/2017-18/10668
9. | Address and e-mail of the interim resolution | Address: 311, Agarwal Chamber-2, Plot No. 30,
professional, as registered with the Board 31, Veer Savarkar Block, Opp. Metro Pillar No. 58,
Shakarpur, East Delhi-110092
Email Address: sg_1973@rediffmail.com
10. | Address and e-mail to be used for| Address: 311, Agarwal Chamber-2, Plot No. 30,
correspondence with the interim resolution | 31, Veer Savarkar Block, Opp. Metro Pillar No. 58,
professional Shakarpur, East Delhi-110092
Email Address: cirp.pebbleglossy@gmail.com
11. | Last date for submission of claims 31% December, 2021
12. | Classes of creditors, if any, under clause (b) of | No class of creditors could be determined at this
sub-section (6A) of section 21, ascertained by | stage
the interim resolution professional
13. | Names of Insolvency Professionals identified | Not applicable as no class of creditors could be
to act as Authorised Representative of creditors | determined
in a class (Three names for each class)
14, (a) Relevant Forms and a. Web link:https:/ibbi.gov.in/home/downloads
(b) Details of authorized representatives b. Not Applicable
are available at:
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Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the M/s. Pebble Glossy Metals Private Limited on 30" November, 2021
(Mr. Sudhanshu Gupta was appointed as IRP in place of Mr. Ashish Singh vide Order dated 13™ December,
2021, certified copy of which was received on 17" December, 2021).

The creditors of M/s. Pebble Glossy Metals Private Limited are hereby called upon to submit their claims
with proof on or before 31% December, 2021 to the interim resolution professional at the address mentioned
against entry No. 10,

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act as
authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Notes: The Hon’ble NCLT Delhi vide order dated 13" December 2021 has rectified the name of Interim
Resolution professional from Mr. Ashish Singh to Mr. Sudhanshu Gupta and further directed that any
Public announcement made by Mr. Ashish Singh [erstwhile Interim Resolution Professional] shall stands
withdrawn and proceeding shall be taken over by Mr. Sudhanshu Gupta. All the Creditors, who have
submitted their claim with Mr. Ashish Singh, are requested to resubmit their claims again with Mr.
Sudhanshu Gupta.

O, Jlowtabe

Sudhanshu Gupta L
Interim Resolution Professional of M‘ﬁ;ﬁ@iﬁ@eﬁ!ossy Metals Private Limited
Regn. No. - IBBI/IPA-002/TP-N00216/2017-18/10668

Date: 18" December 2021
Place: Delhi
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FORM A
. PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF |
M/S PEBBLE GLOSSY METALS PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor Pebble Glossy Metals Private Limited

2. | Date of incorporation of corporate debtor | 05/02/2015

3. | Authority under which corporate debtor is | Registrar of Companies, Delhi
incorporated / registered ‘ Ministry of Corporate Affairs

4. | Corporate Identity No. / Limited Liability |U51 101DL2015PTC276366
Identification No. of corporate debtor -

5. | Address of the registered office and
principal office (if any) of corporate debtor

Registered Office: H. No. B-923, Ground
Floor, B- Block, Gharoli Dairy Farm, Mayur Vihar
Phase-3, East Delhi-110096, Delhi

30" November, 2021

(Mr. Sudhanshu Gupta was appointed as IRP
in place of Mr. Ashish Singh vide Order dated

13" December, 2021, certified copy of which

was received on 17" December, 2021)

6. | Insolvency commencement date in
respect of corporate debtor

7. | Estimated date of closure of insolvency
resolution process

15% June, 2022

8. | Name and registration number of the
insolvency professional acting as interim
resolution professional

Name: Sudhanshu Gupta
Registration Number: I1BBI/IPA-002/IP-N002
16/2017-18/10668

9. | Address and e-mail of the interim
resolution professional, as registered
with the Board

Address: 311, Agarwal Chamber-2, Plot No.
30, 31, Veer Savarkar Block, Opp. Metro Pillar
No. 58, Shakarpur, East Delhi-110092
Email Address: sg_1973@rediffmail.com

Address: 311, Agarwal Chamber-2, Plot No.
30, 31, Veer Savarkar Block, Opp. Metro Pillar
No. 58, Shakarpur, East Delhi-110092

Email Address: cirp.pebbleglossy@gmail.com

Address and e-mail to be used for
correspondence with the interim
resolution professional

10.

11.1 Last date for submission of claims 31 December, 2021

12. No class of creditors could be determined at

this stage

Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

13.| Names of Insolvency Professionals
identified to act as Authorised .
* | Representative of creditors in a

class (Three names for each class)

Not applicable as no class of creditors could be
determined

14.| (a) Relevant Forms and

(b) Details of authorized
representatives are available at :

a. Web link : https:/fibbi.gov.infhome/downloads
b. Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the M/s. Pebble Glossy Metals Private Limited
on 30" November, 2021 (Mr. Sudhanshu Gupta was appointed as IRP in place of Mr. Ashish Singh
vide Order dated 13" December, 2021, certified copy of which was received on 17" December,
2021). -

The creditors of M/s. Pebble Glossy Metals Private Limited are hereby called upon to submit their
claims with proof on or before 31* December, 2021 to the interim resolution professional at the
address mentioned against entry No. 10. |

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Notes : The Hon’ble NCLT Delhi vide order dated 13" December 2021 has rectified the name

of Interim Resolution professional from Mr. Ashish Singh to Mr, Sudhanshu Gupta and

further directed that any Public announcement made by Mr. Ashish Singh [erstwhile Interim

Resolution Professional] shall stands withdrawn and proceeding shall be taken over by Mr.

Sudhanshu Gupta. All the Creditors, who have submitted their claim with Mr. Ashish Singh,
are requested to resubmit their claims again with Mr. Sudhanshu Gupta.

' Sd/-

Sudhanshu Gupta

Interim Resolution Professional of

M/s Pebble Glossy Metals Private Limited

Regn. No.- IBBI/IPA-002/1P-N00216/2017-18/10668

ate : 18" December 2021
ace.: Delhi

Nagar, Haryana- 135001, Also at!
M/s Sai Jewellery House, Shop No.
10/11, Super Bazaar, Near Meena
arket, Near JP Hospital, Yamuna
lagar, Haryana - 135001 and Co-
Borrowers/ Mortgagors WMr.
Sourav S/o Dharam Pal and Mrs.

share of 9 Kanal 4 Marla campried as Khasra No.| 6,56,066/- as

12111972 & 10. Kitte-2, situated at Tehsil Jagadhari &|©on 10.12.2021 &

[

| District Yamuna Nagar - Haryana, which is bounded as | interest thereon.

A

follows: Boundaries: East: Property of Sh. Manveer Singh / House of Sh.
Jagdish, West: Property of Sh, Taj Singh / House of Sh. Tejpal, North:
| Property of Sh. Maher / Vacant Plot, South: Street 25" -6” Wide.

']

Deepika W/o Gaurav Kaushik both at H. No. 380, Prem Nagar, Munda Mazra, Near Joginder Dipo, Yamuna
Nagar, Haryana- 135001, In Loan Account No. 2291210080000004.

mem
M/s Gaurav Products, Durga

Garden, Jagadhari, Yamuna Nagar,
Haryana — 135003, Also at: H. No.
664, Durga Garden, Jagadhari,
Yamuna Nagar, Haryana - 135001
and Co-Borrowers/Mortgagors

Account No. 2291230040000002.

Rs. 48 67,150/-
Fresent out-
standing Rs.
49.26,746/- as
on 10.12.2021 &
! interest thereon.

All that piece and parcel of| ‘
Fresidemiai house constructed 02.07.2021 | 13.12.2021

on Plot No. 80, admeasuring 158,66 Sq. Yards situated at
Durga Garden, Jagadhri, TehsH Jagadhri, Distt. Yamuna
Nagar, Boundaries : East : Gali, West : House of Other,
North : Gali 30 Feet Wide, South : House of Raj Kumar

-

!

Jatin Kapoor Enterprises, Mr. Gaurav Kapoor S/o Purushottam Das and Mrs. Shashi Bala W/o
Purushottam Das all at H. No. 664, Durga Garden, Jagadhari, Yamuna Nagar, Haryana - 135001, in Loan

industries, Hanuman

M/s Shri Narayan LuxmiAilthatpieca&parcelofl,and‘z.‘,‘ﬂﬁ_mm

Gomti Mohalla, Jain School, Yamuna

Mr. Bal Kishan S/o Pola Ram, H.
No. 443, Chhapper Mansurpur, Near
|[PNB Bank, Saraswati Nagar,
Jagadhari, Yamuna Nagar, Haryana-
135001, Also at: M/s Dhiman
Services Station and Shuttering
Store, Thana Chhapper Road, Near
HP Petrol Pump, Yamuna Nagar.
Haryana -135001 and Also at: Near
{B.D.O Office, Chhapper Mansurpur

Gate, |& Building of property sifuated

Jagadhari, Yamuna Nagar, Haryana-|at Khasra No. 27//9, 12/1, 27//2/2, Mauja Chaneti, Tehsil|
135003. Also at: 1190, Suthran|Jagadhari, Yamuna Nagar, admeasuring 527 Sq yards
Street, Gomti Mohalla, Jain School, {together with buildings, structures and all improvements
Yamuna Nagar, Haryana- 135001 |thereon. Boundaries : East: Street, West: Property of} interest thereon.
|and Co-Borrowers/ Mortgagors Mr. Rajbir, North: House of other, South: Other's property. |

Praveen Kumar Slo Satish Kumar and Mr. Vijay Kumar S/o Satish Kumar both at 1190, Suthran Street,

(443), Chhapper, Yamuna Nagar, Haryana-
Kishan, H. No. 443, Chhapper Mansurpur, Near PNB Bank, Saraswati Nagar, Jagadhart, Yamuna Nagar,
| Haryana- 135001, In Loan AccountMNo. 2291210080000005.

e

Rs. 19,91,566/-
Present out-
standing Ks.

20,00,008/- as

on 10.12.2021 &

13.12.2021

Nagar, Haryana- 135001, In Loan Account No. 2291 230040000001.

All that piece & parcel of land] Rs. 6,48,641/-
& building, of Cf::rrnnrterr;iai%‘W'm21 1'12'21 Present out-
Plots No. 28.29.30.31, area admeasuring 4.4 Marle/f standing Rs.
1335 Sq. Yards, comprised in Khewat No. 277, 6,63,133/- as
Khatauni No. 345, Khasra No. 26/21, situated at Maujaj on 10.12.2021 &
Sabalpur, near G.T. Road, HB No. 358, Sub Tehsil- interest thereon.

 Saraswati Nagar, Tehsil Jagadhari, District Yamuna Nagar ~ Haryana.
Boundaries: East: 30" / Gali 20' Wide/ Shop No. 33, West: 30"/ Gali 25
Wide/Street 60, North: 40°/ Property of Vendor/ Street (30°.007) & (10°.007)Y
Shop No. 31, South: Plots of Shop No's. 32 & 34/ Street 10’ & Road.

133103 and Cc-Bc;rrc}wersfMertgagars Mr. Sunil Kumar /o Bal

Mr. Mahavir Singh S/o Pritam Singh,
H. No. 585, Ward No. 31, Mahadeyv
Colony, Kaithal, Haryana -~ 136027,
Also at: M/s Micro Computers
Network, Shop No. 103, Gali no. 09,
Ajay Market, Karnal Road, Kaithal,
Haryana - 136027 and Co-
Borrowers/Mortgagors Mrs. Shyamo

Ward No. 31, Mahadev Colony, Kaithal,
Haryvana - 136027, In Loan Account
| No. 2289210080000025.

Inevi Wio Mahavir Singh, H. No. 585}

Al that piece and parcel off e B
e i o tho| 25:06.2021 [14.12.2021

Property Area/House/Plot area admeasuring 200 Sq.
Yards equal to 0K-6.61 M being 6.61/576 shares of land
admeasuring area 28K-16M out of Khewat No. 3/3,
Rect. No. 149, Killa No. 10 Min (4-4), 11(8-0), 12/1(1-8) interest thereon.
Min, 13(0-9), Rect. No. 150, Killa No. 6 Min (1-9), 14 Min(5-6), 15(8-0),
situated at Jatan Vali Gamri, Patti Afgan, within te Municipal Limits of MC
Kaithal, Tehsil and District Kaithal -Haryana , which is bounded as follows:
Boundaries: East: Dharsan Darbar (Cheeka Road), West: Property of

Rs. 6,66,621/-
Fresent out-
standing Rs. .
6,31,013/- as
on 10.12.2021 &

Mr. Ashok Kumar S/o Devi Lal,
No. 117/2, Mohalla Panda Patti,

Mahsa
Chan
3

; +Other Owners, North: Drain, South: Street.
H.

| Near Hat Chauk, Village Ramgarh|Property, area admeasuring 220 8q. yards (eq. to OK-
Pandwa, Kaithal, Haryana - 136117}7.27M) being 7.27/5368
Also at: M/s Arman Trading|268K-08M out of Khewat
Company, Narwanna Road, Behind}413, Kittas-47, vide Jamabandi of Kalayat for the 2015-{ interest thereon.
fén‘ga Hotel, Villagel2018 & Mutation No. 11800, bearing Private Plot No. 131, situated at
4na, Kaithal, Haryana-|Kalayat , within the Municipal Limits of M.C. Kalayat, Tehsil Kalayat &
(17 and Co-Borrowers/|District Kaithal -Haryana. Boundaries: East: Street Thorough Fare, West:
brigagors Mrs. Kavita W/o Ashok|Plot No. 133, North: Plot No. 132, South : Plot No. 1 30.

Kumar, H. No. 117/2, Mohalla Panda Patti, Near Hat Chaul«:j Village Ramgarh Pandwa, Krainglat, Hafyana -

All that piece and parcel ofl Rs. 25,63,833/-
land and building, of the 1_?‘07'2021 141140041 Present out-

standing Rs. .
shares of Land measuring| 23,37,996/- as
No. 268, Khatoni No. 412 &jon 10.12.2021 &

|
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